267 Re. Adj. M,

(v) REPORTED EVICTION OF BENGALIS
FROM MIKmR HILLS IN ASSAM BY LOCAL
REVENUES OFFICTALS.

SHRI SAMAR MUKHERJEE (How-
rah): Sir, under rule 377, I wish to
raise the following matter:

Thousands o©f Bengalis are being
evicted from Mikir hills in Assem by
the loca] revenue officials from their
lands which were under their posses-
sion for the last 12 to 15 years and
forced to leave Assam. Because of
this, West Bengal is facing a heavy
influx of evacuees from Assam.
Thousands of such evacuees have
reached Alipurduar railway station
and are camping there. Moreover,
thousands of evacuees are on the way
to West Bengal.

The West Eengal State Government
has already requested the Adviser to
the Assam Governor to stop this for-
cible eviction of the Bengalis and stop
this influx. But the Assam Govern-
ment officials have not taken any step
either to stop this eviction, or to stop
this heavy influx.

Hence I would like to request the
Prime Minister to look into thig matter
immediately and to take urgent steps
to stop the eviction of Bengalis from
Assam.

12.45 hrs.
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